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Medical facilities to Centra) Govern-
ment retired employees 

3663. SHRI H. N. NANJE GOWDA: 
SHRI K. LAKKAPPA: 

Will the Minister of HEALTH 
be pleased to state: 

(a) whether it is a fact that Uttar 
Praq,esh Government have decided to 
provide frtiE' mp.dical iacilities to retir-

ed GQvernment em.plo,ye~J ancl ~ 
dependents; 

(b) if so, whether Central Govera-
ment propose to provide such medical 
faciUties to .the Central Gove,n ...... ' 
retired employees and also aclvi8e' 
States and Union Territories to foUow 
suit; and 

(c) if not, the reasons therefor! 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH (SHaI 
NIHAR RANJAN LASKAR): (a) 
Yes. 

(b) and (c). At present retired 
Central Government employees are 
already entitled to the medicN laciJi-
ties under the e.G.H.S. where tbe 
same IS in operation The provision 
of medical coverage to retited emp-
loyees of the State Governmentsl 
D.Ts. is a matter for the State Gov-
ernments/U.Ts. to consider. 

Railway Territorial Army UIIl, 

3664. SHRI NATHU RAM SHAK-
YAWAR· Will the MinIster of RAIL-
\VAYS be plea~ed to state' 

(a) whether the 938 Rallway Ter-
ritorial Army unit posted in Assam 
was to be relipved therefrom by June, 
1980; 

(b) if so whether the same ha..'iT; 
been relie~ed and some other unit 
h as been posted there by now; and 

( c) if not, the reasons therefor and 
the time by which the said unit wiU 
be relieved therefrom! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SKaI 
MALLIKARJUN): (a) to (c). Terri-
torial Army Units are embodied and 
deployed in aid 01 Civil power" 
wherever considered necessary, t-:;, 
maintain the line of communica 
tion. Dep~oyment of the embodied 
Units and their disembodiment are 
decided depending upon the exigen-
cies. Information about embodiment 
of Territorial Army' Units, their 
deployment and disembodiment 
are secret, and it is regretted that tbe 
same cannot be divulged in public 
interest. 




